Commercial Court

Name of the Judgeship- East Singhbum, Jamshedpur
Pendency of Cases with Status as on (31.11.2018) vide | letter no. 218/R&S dated 4.
No. of Suit |

E | i disposed of the |
SIL No.| Cases No. | Stagngtat_us \ monthof |
[Origmal Suit No. | \ |
1 | 10/2018 ‘ ~ Further Proceeding | 1
| Original Suit No. | | i
2 01/2017 \ Hearing |
I Original Suit No. | |
3 | 12/2018 ! Hearing | |
1 1 e e
! Original Suit No. | ! |
4 | 0018 | Evidence | :
""Original Suit No. | 1
| S | o720 | Heaing | ;
| | Original Suit No. | ‘
6 | o018 | Hearing | ‘
| Original Suit No. | |
LR 08/2018 | Hearing i _
| Original Suit No. | - i
! 8 | 092018 | Hearing | |
[ original Suit No. | ( ;
9 J 01/2018 ! Hearing { i |
' ; Orlgma Suit No. 1 | |
! 10 i 14/2018 | Hearing ) :
| Original Suit No. | ‘
11 | 152018 | Hearing ) }
| Original Suit No. | |
1z 16/2018 o Hearing ! |
| Original Suit No. | i
3. | 17/2018 | Further Proceeding !
: Or:glnal Suit No. |
14 | 18/2018 Fvidence |
i | Original Suit No. ; ‘
[ 16 | 192018 | Further Proceeding | 7
| Onginal Suit No. | !
16 202018 | Further Proceeding
[~ F Original Suit No. |
i 17 21/2018 I Further Proceeding
| | Original Suit No. |
[ i 18/2018 [ Egrlheq_P_rDce@iﬁng____ o
| ’ Original Suit No. j 1
19 | 192018 | Furher Proceeding |
| | Original Suil No. I
20 |  20/2018 | Further Proceeding
‘ ' Original Suit No. |
L 21 | 212018 ! Hearing
| | Original Suit No. [ 1
22 | 212018  Hearing | B
‘ | Original Suit No_ | ; :
| 23 | ospois | Heandg |
‘ I Execution- | o i
| 24 __L 47/2008 | Hearing | |
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! . Execution-
| 25 | asi007

j ! Execution-
| 26 |  23/2006
i | Execution-
27 | 012012

i[ | Misc case
| 28 ‘ 30/2016

!

| i

r 29 | 29/2007
1 . Execution
i 30 | 249/2018

Submitted by;

/1/{1,41‘7
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Misc case |

Hearing

Hearing

Hearing

Hearing

Order

Hearing
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Commercial Court

Name of the Judgeship- East Singhbum, Jamshedpur
Pendency of Cases with Status as on (31.12.2018) vide letter no 218{R&S dated 4.
s 1 I " No.ofSuit |
‘ ‘ | | disposed of the |
| §1. No. | Cases No. | Stage/Status | month of |
| | Original Suit No. | ‘ |
ii i 1012018 | Further Pro_ceeding ; s |
: ~ Original Suit No. | | .
| 2 | ooy |  Heaim | |
| ! Original Suit No. | i ‘
3 | 12/2018 | Hearing | :
E " Original Suit No. | ? ‘
\ 4 | 02.'2(_)18 o Evidence | |

| Qriginal Suit No. | | |
5 | 0706 | Hearng | |
! " Original Suit No. \ | |
el 07/2018 Hearing \ |
| Onginal Suit No. ' ! !
'1 7| 08/2018 ' Hearing | |
= | Original Suit No. a ;
| g | QQ.'201§ | Hearing |
1 | Original Suit No. ‘; {
.9 | 0v2018 | Hearing ! |
i | Original Suit No. | |
| 10 14/2018 | Hearing i
| ' Original Suit No. '
P11 15/2018 | Hearing I I
1 " Griginal Suit No. | ! i
i 12 16/2018 | Hearing { ;
, | Original Suit No. | | |
l 13| 1712018 . Further Proceeding | ) l
i | Original Suit No. | i {
| 14 | 18018 | Evidence | @
| | Original Suit No. | " [
P15 19/2018 | Further Proceeding | i

"Original Suit No. ! !
| 16 | 20/2018 ‘ Further Proceeding | !
';  Original Suit No. | ‘I i
| ar |- Zupoin - | Fudne proceeding | )
| | Original Suit No. ' | |
| 18 ! 18/2018 | Further Proceeding | ]
| 18 | e roceeding | _—
| i Original Suit No. ' | |
19 1012018 | Further Proceeding i |
5 | Original Suit No. | i 5
| 200 ) 20/2018 | Further Proceeding | |
1 | Original Suit No. | l i
| 2 | 21/2018 ‘_ Hearing ; |
'1 Original Suit No. ‘ i |
22 | 272018 Hearing ; ,
| I orginal Suit | ' |
| 23 | No.04/2017 | ~ Hearing | |
; | Original Suit No. Sond to DLSAfor |
| 24 | 2802008 | mediation |
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Arbitration |
0U2018 |
Arbitration |
(0212018 |
Execution- |

4712008 |
Execution-
48I2{)_0? 1
Execution- |
2312006 '
Execution- |
0__1.'2012 7 |
Misc case |
30/2016 “
Misc case

| 2012007 |
Execution
249/2018

submitted by;

&ler

Hea__ring
Hearing
Hearing
_Hearing

Hearing

Hearing

Hearing

Qrder

Hearing
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Commercial Court

Name of the Judgeship- East Singhbum, Jamshedpur
Pendency of Cases with Status as on (31.01.2019) vide letter no. ngIR&S dated 4.

" No.ofSuit |
| disposed of the |
Stage/Status | month of !

| S[. No. L Cases No.
| Original Suit No.

i
I
|
1

| 1 | 102018 | Further Proceeding | |
1 | Original Suit No. ‘
s 01/2017 Hearing
?  Original Suit No. ‘ E
3 122018 . Dismissed on 5-1-19 |
- Original Suit No. | {
4 02/201 | Evidence ‘ i
Original Suit No. | ;
5. 0712016 Hearing i
' Original Suit No.
6 | 07/2018 |  Hearing
| Original Suit No. i
T 08/2018 ! Hearing |
Original Suil No. } |
g 09/2018 | Hearing
| Original Suit No.
8 | 01/2018 Dismissed on 22-1-19
| Original Suit No. ‘
‘» 10 14/2018 Hearing |
| Original Suit No. | !
{45 15/2018 Dismissed on 9-1-19 | 7
{ Original Suit No. | -
[ 12 | 1e/2018 Hearing | 1
Original Suit No. ;
13 17/2018 Further Proceeding | !
Original Suit No. | | |
4 deats | Evidence | |
Original Suit No. | ! !
15 19/2018 | Further Proceeding i i
Original Suit Na. ! !
16 20/2018 | Further Prcheding |
Qriginal Suit No. |
|17 | 212018 | Further Proceeding | |
i ' Original Suit No. | 1
| 18 | 182018 | Further Proceeding | !
Original Suit No. | :
[ 19 | 19/2018 | Further Proceeding | ;
| | Original Suit No. | ‘
I 20 | 2012018 . Further Proceeding :
| | Original Suit No. |
| 21 | 212018 Dismissed on 15-1-19
| . Original Suit No.
| 22 | 27/2018 | Disposed on 2-1-19
‘ . Original Suit
: 23 | No.04/2017 Hearing
| Original Suit No.  Send to DLSA for
|- 28 | 28/2018 mediation
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25

| original Suit No.

23812016
Arbitration
01/2018
Arbitration
02/2018

01/2019
Arbitration
02/2019
Avrbitration
03!2019

Arbitration
04/2019
Execution-
47/2008
Execution-
48/2007_

Execution-
i 23!2006

Execution-
0172012

30/2016

Misc case

29/2007

Execution
- 249/2018

Misc case

Arbitration
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Hearing
Disposed on 02-1-19
Dismissed on 11-12-

18
Hearing
Heaiing
) Hearing
Hearing
Hearing B
Hearing
Hearing
Hearing
Hearing
Order

Hearing

Page 2

|
j
—
i
!
i
l
|
!
f—
|
|
i
5
Signatur:

2

of P.O.



